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MAHARASHTRA ACT No. LIX OF 2025.

(First published, after having received the assent of the Governor in the 
“Maharashtra Government Gazette,” on the 31st December 2025).

An Act further to amend the Maharashtra Private Universities 
(Establishment and Regulation) Act, 2023.

WHEREAS it is expedient further to amend the Maharashtra Private 
Universities (Establishment and Regulation) Act, 2023, for the purposes 
hereinafter appearing ; it is hereby enacted in the Seventy-sixth Year of the 
Republic of India as follows :— 

1.  This Act may be called the Maharashtra Private  Universities 
(Establishment and Regulation) (Second Amendment) Act, 2025.

Short title.
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प्रााधि�कृृत प्रकााशन

महाारााष्ट्र वि�धाानमंंडळााचेे अधि�नि�यम व रााज्यपाालांं�नीी प्रख्याापि�त केेलेेलेे अध्याादेेश व केेलेेलेे  
वि�नि�यम आणि� वि�धि� व न्यााय वि�भाागााकडूून आलेेलीी वि�धेेयकेे (इंंग्रजीी अनुुवााद).

In pursuance of clause (3) of article 348 of the Constitution of India, the following translation 
in English of the Maharashtra Private Universities (Establishment and Regulation) (Second 
Amendment) Act, 2025. (Mah. Act No. LIX of 2025), is hereby published under the authority of the 
Governor.

By order and in the name of the Governor of Maharashtra,    

SUPRIYA DHAWARE,
Draftsman-cum-Joint Secretary to Government,

Law and Judiciary Department.
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2.  In the SCHEDULE appended to the Maharashtra Private  Universities 
(Establishment and Regulation) Act, 2023, in Part II, after entry 8, the following entry 
shall be added, namely  :— 

‘‘ 9. Jio University,  
Interim Campus,  
Building A, Sector-4,  
Ulwe, Taluka Panvel,  
District  Raigad-410206.

Permanent Campus-Pocket 8-2, 
Sector-8, Dronagiri, Taluka 
Uran, District Raigad-400702.

Reliance Foundation,  
Institution of Education and Research 
Floor 9, Plot 222, East Wing,  
Maker Chambers IV, J. B. Marg, 
Nariman Point,  
Mumbai-400021. ’’.
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